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Autonomy for TV and AIR

10465. PROF. MADHU DANDA- 
VATE :
SHRI DIGAMBER SINGH : 
SHRI SANAT KUMAR MAN- 
DAL :

Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state :

(a) whether it is a fact that Government 
propose to widen the coverage of Television 
of different parts of the country before the 
forthcoming General Elections to Lok 
Sabha ;

(b) if so, against this background, whe­
ther it is proposed to take the Television out 
of the total control of Government, to pre­
vent any chances of its misuse for the bene­
fit of the ruling party at the Centre ; and

(c) if so, whether steps will be taken to 
ensure more autonomy to mass media like 
Television and All India Radio ?

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING AND MINISTER OF 
STATE IN THE DEPARTMENT OF 
PARLIAMENTARY AFFAIRS (SHRI
H.K.L. BHAGAT) : (a) Government pro­
pose to provide TV service to about 70% 
population of the country during 1984-85.

(b) and (c). No, Sir. Govt, hive decided 
not to set-uo an autonomous bodies for 
Akashvani and Doordarshan because such 
an organisation is not neccssary to enable 
these Media Units to discharge their basic 
objective, viz. serving the people. Functio­
nal autonomy, however, is available to these 
organisations.
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Fire in Mathura Refinery

10468. SHRI B.V. DESAI :
SHRI DIGAMBER SINGH : 
SHRI M V . CHANDRA- 
SHEKHARA MURTHY :

Will the Minister of ENERGY be pleased 
to state :

f
(a) whether it is a fact that production 

came to a halt at the Mathura Refinery 
when one of its units was damaged in a fire 
which broke out on the night of 15th March,
1984 ;

(b) if so, whether vital equipment was 
damaged and three employees were injured ;

(c) whether cause of the fire has been 
ascertained ;

(d) whether it is also a fact that a num­
ber of Refineries were affected by fires dur­
ing the last 3-4 months ;

(e) if so, whether this shows that some 
agencies are operating in the Refineries to 
cause the damage ;

(f) if so, whether Government have 
made necessary security arrangements for 
the Refineries operating in India ; and

(g) if so, the details of the same ?

THE MINISTER OF ENERGY (SHRI 
P. SHIV SHANKAR) : (a) Yes, Sir.

(b) Yes, Sir.

(c) A Committee has been constituted to 
investigate the cause of fire, its final report 
is expected shortly.

(d) to (g). During the last 3-4 months




